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(») Child Care; ‘ •
(vi) Civic Educatioo; and

(vH) Home*based Occupations.

(d) WILL would be enanced and imple­
mented as an integral component o f  the^ 
ICDS Programme. A WILL class com ­
p r i s i n g  about 15 firU/women in a village 
would be the bask unit. The class would 
be started even if the number it smaller but 
ie should not be less than 10. Generally, ‘ 
Anganwadi Worker of ihe iC O S Scheme 
would be placed in-cbarge of WILL class. 
For this the Anganwadi Worker would be 
paid an additional honorarium of Rs. 50  
per month. The infrastructural faciliues 
and machinary for supervision provided 
under the ICDS Scheme would be fully 
utilised for WILL.

(c) Financial arrnngemeiil

The entire cost on training of leathers 
of WILL classcs, iocluding their TA and 
Stipends, would be borne by Government of 
India out of ICDS funds.

vf) A beginning would be m idc to »tart 
WILL cUsses in abtjut I lakh ICDS  
anganwadis io the last quarter of I9 8 7 -S 8 ,  
raising their number to 1.50 lak ĵ by 
March 19S9 and to 2 lakh by March 
1990 .

Travel Agencies wtthont tlceoces

SHRI R. M. BHOYE : Will the 
Minuter of SURFACE TRANSPORT be 
pleased to s ta te :

(a) whether some travel agencies running 
without licences in Delhi have come to the 
Dotic'e o f Government ; and

(b) if so, the details o f such agencies 
the action taken or proposed to be taken 
against them ?

THE MINISTER OF STATE OF THE  
M INISTRY OF SURFACE TRANSPORT  
(SHRI RAJESH PILOT) ; (a) There is no 
system of licensing o f  travel ageocies by 
Delhi Administration.

De?elopiiieiit o f  Leprosy Taccine

3382 . SHRI LAKSHM AN MALLICK  ̂
SHRI MULLAPPALLY

R A M A C H A N D R A N  :

Will the Minister of HEALTH A N D  
FAM ILY WELFARE be pleased to
state :

(a) whether anti^Leprosy vaccine has 
been developed in the Cancer Research Insti­
tute in association with the Acworth Leprosy 
HospitaU the KEM and GS Hospitals and 
Haffkine Institute ; and

4

(b) if so. the detaih thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH A N D  
FAMILY w e l f a r e  (K U M A R l SAROJ 
KH APARDE) : (a) and (b>. Cancer Research 
Institute, Bombay has developed anti- 
Leprosy Vaccine (ICRC Vaccine) and 
Phase 11 field trials with the Indian Cancer 
Research Institute (ICRC^ Vaccine were 
conducted at Acworih Leprosy Hospit*).
K, E. M,- Hospital and G. S, Medical 
College, all located in Bombay. Animal
toxicological studies with the ICRC Vaccine 
w trc  under taken at Haffkine Institute-

Repair of vestibules of Ispat 
Express

338 3 . SHRI N A R A Y A N  CHOUBEY : 
Will the Minister of RAILW AYS be pleased 
to state :

(a) whether vestibules of the Ispat Ex­
press on South Eastern Railway are - broken 
causing danger to travelling passengers;

(b) whether despite repeated requests of 
the otBcers o f  the catering departirient, no 
action has been taken to repair or change 
them;

(e) whether passengers do not get supply 
o f  food from pantry car due to this;

(d) if so. the reowdial action proposed 
to be taken in this regard; and

<b) Does Dot aris«. (e) if not, the reasons therefor 7



123 t^rtiUH Aiowtrt MARCH 19. 19S7 Wrtn*m Am*w*r$ 124

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRl 
MADHAVRAO SCINDIA) : (») No Sir.

(b) to (d). Sometime back, due to iom c  
o f  the coaches o f this * train having to be 
booked to Shops for Periodical OverhauU 
there were some complaints But all the 
Goachet have since been provided with 
vestibules intact.

r
(e) Does not arise.

Scbcne aod tars*t lo rtdort 
Mtmlaess

3 3 8 4 . SHRI SOM NATH RATH ; Will 
the Minister o f  HEALTH A N D  FAMILY  
WELFARE be pleased to state :

¥

(a) whether there is any programme or 
scheme to reduce blindness in the country; 
and

(b) if so. 
1 9 8 7 -8 8  ?

the target for the year

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH A N D  
FAM ILY WELFARE (K UM ARI SAROJ 
KHAPAKDE) : (a) The National Pro- 
gramme for Control of Blindness envisages 
to reduce blindness in the country from 
1.4 per ccnt to 0 .3  per cent by the year 
2 0 0 0  A. D .

(b) A target of 12.371 lakhs Cataract 
operations has been 6xed for the year 
1987-88 .

Cootract Laboar jn Soatbcm Railway

3 3 8 5 . SH R l SODE RAMAIAH ; Will 
the Minister o f  RAILW AYS be pleased to 
•tatc :

(a) whetl)er in Southern Railway 
employment o f  contract labour for cleaning 
catering establishments aod pantry cars is 
prevalent, whereas this system has been 
abolished in other Railways;

*

(b) whether such contract labourers are 
being paid an average o f  Rs. 2 to Rs. 2 .50  
per day;

(c) if, so; whether Railway authorities 
have enquired into this matter;

(d) whether any steps have been taken 
to carry out the. directions o f Supreme 
Court for abolishing the contract system and 
absorb all the contract labour in the catering 
department o f  Southern Raiiway; and

(e) If so, the details thereof ?
*

THE MINISTER OF STATE OF THE  
MINISTRY OF RAILWAYS (SH R l  
M ADH AVRAO  SCINDIA) : (a) Yes Sir ; 
this system is prevalent on the Southern 
Railway. The system also exists. In tome  
catering establishments on certain other 
Railways.

(b) and (c). I h e  labour contracts w«re 
awarded on the basis of tenders. The 
labour is paid by the Contractors.

»
(d) and (e).. The judgement of the 

Supren>e Court delivered on 4 .2 .1 9 8 7  is 
under study. The order of the Supreme 
Court will be implemented.

*

Flm if mannfacluriog artificial coloars

3 3 8 6 . SH Rl SANAT . KUM AR  
M A ND A L : Will the Minister o f HEALTH  
A N D  FAMILY WELFARE be pleased to 
state :

(a) whether Govemm eoi are aware of 
the mushroom growth of firms marwfactur- 
mg artificial colours and flavours in the 
country particularly in the W ntern region 
like Bombay and these artificial colours and 
flavours are being indiwim inately used not 
only in carbonated beverages but also in 
biscuits and other confectionary articles;

(b) if so , whether any-mechanism exists 
at the Central level to check that these 
synthetic flavours and colours conform  
to the permissible standards; and

«

(c) if so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH A N D  
FAM ILY WELFARE (KUM ARI SAROJ 
KH APARDE) : (a) Under the provisions of  
Rule 50  o f Prevention o f Food Adulteration




